ANNEXURE 3

Fc

Name of the Corporate Debtor: CEMA Electric Lighting Products Indla Private Umited
Date of commencement of CIRP: Feb 14, 2025 LIST OF CREDITORS AS ON ; JULY 20, 2025 Amount In INR
~ Lst of Secured Financlal Creditors (Other than financlal creditors belonging to any class of creditors) - NiL ~
Detalls of claim received - Detafls of Clalms admittec )
= A - Amount of any Amount of | Amount of Remarks,
moun daim under
SLNo Name of the Creditor Amount of daim Amount covered by [A d % voting share | mutual dues, that | - dlafm not H any
Date of ot |A t clalmed ] mount covered by voting share In claim dmitted | verification
recelpt |Amount claime admitied Nature of Clalm security Interest |puarantee Whether related party? coc may be set-off admitte
1[Nt NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL N
wApproved In 6th CoC Meeting dated July 24, 2025
3 4 Lias )

T R RAVICHANDRAN

INTERIM RESOLUTION PROFESSIONAL

CEMA Electric Lighting Products India Private Limited
1BBI/IPA-002/IP-N00241/2017-2018/10692

AFA Valid till 31.12.2025
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